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(a) to (c). The requisite information it 
Mag collected from the Delhi Adminis
tration and will be laid on the Table 
of the Sabha as soon as possible.

Repreaentattoa from Haryana Em
ployees

4599. Shri ajna Datt Sharma:
Shri Sri Chand oel-

Will the Minister of Home Affalis 
be pleased to state-

(a) whether  overnment nave re 
celved any representation from the em
ployees of the Consolidation  Depart
ment ot Haryana who are residents of 
Punjab and whose services have been 
allocated to Haryana

(b) whether they  have  demanded 
that their servies be retransferred to 
Punjab, and

O if so the action taker .hereof

The Minister of Home Affairs (Shri 
T B Chavan): (a) and (n> Soii.e re
presentations ot this kind have been 
received

(c)   Action will be taken oiter receipt 
at recommendations of the Committee 
oI Chief Secretaries, which has been 
set up to consider such representations

M W m » Intolerance la Bombay School

mi. Shri Madha Llmaye:

Shri A. B- Vajpayee:

Shri RaM Bar 

Shri eorge toaaadir.
Shri AMtl Ohm D«r:

wm the Minister of Bdneatloa  be 
flawed to state:

(•) whether overnments attention 
harbwn drawn to tba Bombay Indian 
iWlir nport of the 14th June, 1*7 
DMA IS Hindu girls In Bombay «M

punished for their having worn bangles, 
applied Vum-kum in defiance of  the 
prohibition imposed by the St Antho- 
ney School (Vakola, Bombay) authori
ties;

(b) whether any teacher was  sus
pended for protesting against this,

(c) whether any stamps were  sold 
suggesting baptising of the heathens,

(d) if so, the advice given by the 
Centre to uphold the principle of reli
gious tolerance; and

(p) the reaction of the State overn
ment thereto

The Minister ot Stale in the Ministry 
of Education (Shri Bhagwat Jha Aadl-

(a) es Sir

(b) No, Sir

(c) The matter is under investigate, 
by U e State ovprmient

(d) and (e; Do not ana. for  tht 
present
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Pak. llltrusion i:t Nadia 

4594. Shri Kameshwar Singh: Will 
the Minister of Home Affairs be pleased 
to state: 

(a) whether it is a fact that a gang 
~ Pakistanis armed with &-uus tres-

passed into the Indian territory at 
Phulbari under Chapra Police Station 
in Nadia District on the 11th June, 
1967; 

(b) if so, ·whetqer they have killed 
several pHrsons and looted their pro-
perty; 

(c) if so, whether a protest has i:Jeen 
lodged with the Pakistan Government: 

(d) if not, the reasons t herefor; and 

(e) the a Lion taken to check mch 
activities o, Pakistan ·t 

The Minister of Home Affairs (Smi 
Y. B. Chavan) : ( a) to (e). Accord-
ing to reports received, some Pakistani 
dacoits, armed with guns and other 
deadly weapons, trespassed into Indian 
territory and committed dacoity in the 
house of a resident of Phulbari under 
Police Station Chapra, District Nadia, 
on 11th June , 1967, at about 0115 hl'S· 
One of the dacoits was recognised as 
a former resident of Chapra Police 
Station. Cash ·and ornaments worth 
Rs. .3,000 were !taken away l:>y the 
criminals. While retreating they fired 
thr ee rounds. as a result of which 
some inmates of the house · received 
minor injuries. However, none wa..o; 
killed. A protest has been lodged by 
the District Magdstrate, Nadia, with 
his counterpart in East Pakistan. l~ 
State Government are also taking UP 
thP matter at their level. 

P a rtoWng has been intensified and 
all the border police stations and out-
posts have been alerted. 

Dit·edor of National Archives 

4595. Shri H . N. Mukerjec: Will 
the Minister of Education be pleased 
to state: 

(a) the names and the academic and 
archival qualifications of the Directol's 
of the National Archives since Inde-
pendence; 

(b) the relevant academic and 
archival qualifications of the present 
incumbent; and 

(c) whether Government are aware 
of a - widespread impression in the 
academic community about the drastic 
decline in the calibre of appointees to 
sucb a weighty office? 




